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NOTIFICATIONS 1SSUED UNDER THE AGRI-
CULTURAL PRODUCE  (DEVELOPMENT
AND WAREHOUSING) CORPORATIONS
Acr

The Minister of Co-operation (Dr.
P. S. Deshmukh): I beg to lay on the
Table, under sub-section (3) of Sec-
tion 52 of the Agncultural Produce
(Development and Warchousing) Cor-
porations Act, 1956, a copy of each of
the following Notifications:—

(1) GSR No. 938 dated the llth
October. 1938 making certain
further amendments to the
Agricultural Produce, (Deve-
lopment and Warehousing)
Corporations Rules, 1856.

(2) G.S.R. No. 1031 dated the lst
November, 1958 making cer-
tain further amendments to
the  Agricultural  Produce
(Development and Warehous-
ing) Corporations Rules, 1956.

(3) GS.R No 1032 dated the ist
November, 1958.

(4) GSR. No. 1033 dated the Ist
November, 1958.

(5) GSR. No 1034 dated the lst
November, 1958.
[Placed in Library
LT-1029/58)

See No

PARLIAMFN1ARY COMMITTEES—A SUM-
MARY of WORK

Secretary: I beg to lay on the Table
a copy of the “Parliamentary Com-
mittees—A Summary of Work”, per-
taining to the Fifth Session of the
Second Lok Sabha.

ESTIMATES COMMITTEE

THIRTIETH REPORT

Shri B. G. Mehta (Gohilwad): 1
beg to present the Thirtieth Report
of the Estimates Committee on the
action taken by Government on the
recommendations contained in the

Busisess of the o84

House
Committee (First Lok Sabha) on the
Ministty of  Railways—Passenger
Amenities.
12.02 hrs,

BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
With your permission, Sir, I rise to
announce that Government Business
in this House for the week commenc-
ing 24th November wili consist of —

(1) Further consideration and
passing of the Parliament
(Prevention of Disqualifica-
tions) Bill, 1958, as reported
by the Joint Committee.

(2) Consideration and passing

of—

(a) The Asw.am Rifle~ (Amend-
ment) Bill, 1958,

b)Y The Himachal Pradesh
Legislative Assembly (Con-
<titution and Proceedings)
Validation Bill, 1958 (ex-
pecied to be introduced on
or about 24th November);

The Salaries and  Ailow-
ances of Members of Par-
liament (Amendment) Bill,
1958

(3) Discussion onu the following
matters will also ¢ome up on
the dates mentioned.

(¢

~

(1) The Annual Recport of the
Hindustan Steel Private,
Ltd., 1956-57, on a motion
to be moved by Shri Nath
Pu; and others at 2.30 p.M.
on 25th November.

(1i) The statement made by the
Finance Minister in Lok
Sabha on the 25th August,
1958, regarding the Invest-
ment Policy of the Life
Insurance Corporation of
India, on a motion to be
moved by the Finance Min-
ister on 27th November.





